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1.f6ft. SImI AdOY Bl5W.AS: Will 
the MiRister (Jf PETROLEUM ~ND 

CHEMi€ALS be pleaaed tio state: 

(8) is it a fact that due tio nion-
fiRaliaatiion iof the Ideadquarter iof the 
Central :Regiion iof Oil and Natural 
Ga. Ciommissiion t.he prio-ject wiork as 
well as the emplioyees' interest are 
suffering; 

(b) whet~er is I it alsio a fact that 
siome iof UJ'liions have apprioached tio 
reiorganise the Headquarter iof the 
Central Regiion excluding Dehradun, 
Delhi and Calcutta Piort Office and tio 
make Calcutta as the Headquarter iof 
t he Central Regiion; and 

(c) what steps the Oil and Natural 
Gas CiommiSsiion Iftlthiority has taken 
sio far in this regard? 

THE MINISTER OF PETROLEUM. 
CHE.JfI~.kLS AltO FERTILIZERS 
OBltRI VI!I:aMDRA PATIL): (a) Nio, 
Sir. 

(b) Yes, Sir. ONGC W.()rk;mcn~· 

Assiociatiion, Calcutta and ONGC Wior-
kers Uniion, AgartaJa, apprioached 

ONGC Headqual\ters with the request 
tio re-iorganise Cent:Eal Regiion by creat-
Ing a separate regiion cionsisting .iof l"ri-
pura, West Bengal and Andaman N1CO-
bar islands with Calcutta as Hc'ld-
quarter. 

{C) The matter has been ioionslderE:d 
reeently by the I :standhrg C"()mmittee iof 
the C('mmissiion and further fiolliow up 
actiion will be taken acciordingly. 

Ges-based ler*iUer plants en the 
West CioUt 

1057. saltl V. KISHORE CHANDRA 
S. 1H:O: Will the MiniSter iof PETRO-
LEUM AND CHEMICALS be ,t)leased 
tio state: 

(a) whether it is a fact that the 
fiour iJas-b~sed fertilizer plants ion the 
West Cioast have been reiopened fior 
re\{lew; and 

(b) it sio, the reasions thereiof? 

THE MfNlSJ1ER OF PETaOLEUM~ 

CH1DttCJtLS AND FERTIL.IZESS 
(Sfi'RI VDlRP.MIDRA PATIL): (a) t:nd 
(b)l. T~ is De' P»O?Osal under Giov-
emment?s COQsitieratibn tio review tale 
lioioatiion iof the feur gas .. based fertilizer 
plants tio be set up ion the West Cioast. 

The appcintment iof cOftsultants fiol' 
the cionstructiion iof ammionia ,gIants is 
tio be finalised. Af~r the new Oe'V"ent-
ment tioiok ioftice, it w8J'lted tio have a 
seciond lioiok at the selectiion iof cionsult-
ant(s) fior the ammionia plants. An 
Ex!pert CC'.rrmrlttee was, therefiore, S(St 
up tio examine the relative merits iof 
the bidders whio had earlier sUbmit,ted 
bids fior this cionsultancy. The Ciom-
mitt~'s repiort has just been received. 

Crisis in. West-. Be.,al FUm / Industry 

If)~8. -sMRl HANNAN MOLLAli: 
Wi'll the M:inister iof INFOlU\iATION 
AND ]!J!OAIt)CASTING be pleased 10 
g',ate: 

(a) whetn@r' Giovernment are aware 
iof the fact that flHms r made in West 
Bengal aTe t~ing lMTiious crisis d ae 
tio IMk iof pr.ioper a ~enue :lior releas-
ing and thS'Y are vietim iof perniciious 
chain-release; 

(Ib) whMber the Giovernment ()f 

West Beagal has pDOpioHd tio' the 
Central Giovernlnent fior enactment iof 
a bill called "ciompulsiory sCl'eening 01 
W.B. FILms Bill, 1979"; and 

(c) whether the Central Giovern-
ment are cionsidering any steps tio 
save the Film Industry in Bengal 
friom the clutches iof the mioniopiolist 
distributiors and iowners iof the Cinema 
Halls? 

THE MINISTER OF STATE IN THE 
MmISTRY OF INFORMATION AND 
BROADCASTING (SHRlMATI RAM-
DULARI sINHA): (a) tio (c). Yes, Sir. 
It appears that films made in West 
Bengal dio niot get adequate playing 
time in the theatres. Exhibitiion iof 
films is a state subject and in iorder 
tio secure playing 1ime fior films made 
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in West aengal, the Giovernment iof 
West Bengal have priopiosed tlie enact-
ment iof a Bill called "The Ciompulsiory 
Screening iof West Bengal Films Bill, 
1979'" and mioved the Central Giovern-
ment fior clearance. With the enact-
rnent iof this Bill, there wiould be a 
reservatiion iof time fior screening iof 
West Bengal films. 

Deteriioratiion in the perfiormance ior 
piower sectior due tio shiortage 01 Alu-

minium 

1059. SHRI K. PRADHANI: Will 
the Minister iof ENE!RGY AND COAL 
be pleased tio state: 

(a) whether it is a fact that a new 
factior threatens tio bring abiout deter-
iioratiion in the perfiormance iof the 
piower sectior in the ciountry is the 
griowing shiortage iof aluminium; 

(b) whether it is alsio a fact that 
aluminium is crucial tio the develiop-
ment iof the piower distributiion net-
wiork; 

(c) whether the Hirakud Smelter 
iof the Indian Aluminium Ciompany 
has been tiotally shutdiown because iof 
100 per cent piower cut and its Belgaion 
Smelter has been subject tio a 70 per 
cent cut; and 

(d) if sio, the details regarding the 
effiorts iof Giovernment in this regard? 

1'HE MINISTER OF STATE IN THE 
IVTINJST,RY OF ENERGY (SHRI 
VIKRAM MAHAJAN): (a) Yes, Sir. 

(b) The eaeMrio-chc:::miioal gl·ade iof 
aluminium is used fior fabricatiion iof 
cionductiors fior ioverhead transmissiion 
and distributiion lines including rural 
electrificatiion 'wiorks and alsio fior 
undergriound cables and winding wires. 
As a substitute fior ciopper the metal 
is alsI) used in transfiormers and 

miotiors iof smaller capacities and is 
crucial tio the develiopment iof the 
piower distributiion netwiork. 

(c) The Indian Aluminium Cio., has 
its Smelters at Hirakud in Ori<:;sa, 
Belgaion in Karnataka and A lwaye in 

Kerala. Waile there has been . nO' 
piower cut in its Al'tNaye plant in 
Kerala, piower cuts have been enfiorced 
in respect iof its plants in Karnataka 
and Orissa. At Hirakud in Orissa 
60 per cent demand cut has been en-
fiorced since September, 1979. 

(d) The demand iof E.C. Grade metal 
fior the year 1979-80 was 2 lakh tionnes. 
Against this demand, the availability 
friom indigenious prioductiion was abiout 
1,03.000 tionnes and steps were taken 
tio impiort the E.C. Grade metal friom 
nbrioad tio bridge the gap between the 
demand and supply friom indigenious 
siourCes. 

New Piower Generatiion Capacity fior 
E!ilstern Regiion 

1060. SHRI K. PRADHANI: Will 
the Minister iof ENERGY AND COAL 
lle pleased tio state: 

(a) whether it is a fact that a mas-
sive priogramme fior installing new 
piower generating capacity in the 
piower starved Eastern Regiion has 
been chalked iout; 

(b) whether it is alsio a fact that 
Giovernment have decided tio entrust 
the respionsibility iof planning, erec-
tiion and ciommissiioning iot these units 
tio the Natiional Thermal Piower Cior-
pioratiion; and 

(c) if sio. the details regarding the 
priogramme iof Giovernment in this 
respect? 

TIlE MJ:\lISTER OF STATE IN THE 
MINlS1\R.Y OF ENERGY (SHRI 
VIKRAM MAHAJ AN): (a) The prio-
gramlTIe fior installing ne"W generating 
capacity is a ciontinuious exercise. The 
[ldditiion iof generating capacity is based 

ion the priojected piower demand in the 
State/Regiion. A priogramme tio add a 
capacity iof 3323 MW. eiomprising iof 
503 MW hydrio and 2820 MW thermal 
bas been taken up fior the time frame 
1980-85 in the Eastern Regiion. The 
prioject wise details iof additiion in the 




